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{d) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRV OF FINANCE (SHRI DALBIR 
SINGH): (a) to (d). Ves, Sir. All the commer-
cial banks are under inatruc:tions of the 
·Reserve Bank of India (RBI to treat the 
advances granted to smaH and medium 
newspaper units which satisfy the Invest-
ment criteria laid doWn for the amaH acale 
industrial units as priority sector advances. 
The banks are requiracl to extend to such 
units the concessions in the rate of interest 
margin etc., as are normally available to 
other sman scale industrial units. 

Agr .. 1IWd betwMn Bombay Dock 
Labour ao.rd and B.P.T. 

2980. SHRIGEORGE FERNANDES: 
SHRI RABI ~V: 

Will the Minister of State of "'- tlinistry 
of SURFACE TRANSPORT be pleased to 
state: 

(a) whetherlheGovemment have aigned· 
. a~lteagreem.ntwiththe Bombay Dock 
~r Board, the labour Uniqns and The 
Bombay Port Tnistto solve labourprablems; 

(c) whetherthe Government are consid· 
ering to have agreements on thelimilar lin .. 
in other major ports in the country; and 

(d) if so, the details thereof? 

THE MINISTER OF STAte OF THE· 
MINISTRV OF SURFACE TRANSPORT . 
(SHRIJAGDISHTYTLER):(a) Vo, Sir. The 
Management of the Bombay Dock LIIbour. . 
Board, ~ ... ottheBombay sa-
vedores Association and the i,abour Unions 
have signed a b1*tite agrMment for solv-
Ing the flnancllI ,.. of the .BombI¥ Dock 
Labuor Board. 

(b) The salient features of the agree-
ment are given in the attach~ Statement. 

(c) .No, Sir. 

(d) Does not arise. 

STATEMENT 

Salient featunIs of the ag,..",."t signed 
".,._" the AlanllgtHnent of the Bombay 
Dock Labour BoenJ. ,.",..."tatlves of the 
Bombay Stevedd,.. AsSocIatIon and the 

L.abour Unions to solve the Financial Crisis 
. of the Bombay Dock Labour 80aId 

• 

• 
1. 

·2. 

The entry of casual ~rkers into 
the Bombay Port docks· will be 
prohbited. All schemes operated 
by the Dock Labour Board except 
the chipping and painting worke'" 
schemes will be merged into one 
single scheme. There will be com-
plete interchangeability between 
workers belonging to· different 
achemu. 

The chipping ,& painting wort<ers 
will be abaorbad by the Bo.mbay 
PQrtTrust . 

. 3.· The surplus labour, if any. win be 
sullably redeployed ·atter training 
given to them. 

4. The workers agree to maintain 
certain output levels depending 
upon the performanco during the 
last 3 years and if that performance 

. level is not maintained. an appro-
. .~ pri_wage cutwouid be enforced. 

5. A voluntary retirement scheme win 
be Inbaduced for reducing the sur-
plus manpower. . 

8. After the scheme becomes 'lnan-
cialVviebIe, the OockLabourBoard 
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workers will be ab80rbad by the 
Bombay Port Trust and later on, 
the Dock Labour ao.ns wiG be 
fbIOrbed by the Bombay Port Trust 
and Ialeron, the DocklaboutBon 
will be abolished and merged with 
the Bombay Port Trust. 

7. There will not be any deregistration 
of the workers so'long 8s theobjec-
tive of reducing. the number of 
workers by about 2000 is achieved 
through voluntary retirement 
sch.me. 

8. The Government of India and "'. 
Bombay Port Tust will adopt Suit· 
able m.asu,.. to ... ist the -Bom. 
bay Dock labour Board to meet 
their financial committrents incIud· 
ilig payment of arrears forthemonth 
beginning from September, 1991. 

[ Tl3IJs/ation) 

Export of COConut 

2981. SHRI RAJVEER SINGH: Win the 

Is rnontthanthetargetfixad for 1990·91 ; and 

(d) if 80, the datals thereof? 

THE DEPUTY MINISTER OF· THE 
MINISTRY OF COMMERCE (SHRI SAL· 
MAN KHURSHEED): (a) Export of coconuts 
is not allowed. 

(b) to (d). Do not arise. 

..... of Bond. by Public Sector· 
Indu .... _ CompanlH 

2982. SHRI RAJVEER SINGH: 
DR. LAL BAADUR RAWAL: 

WHlthe MiniaterofFINANCE bep ..... 
to state: . 

(a)whethartha Union Governmant have 
. given permission to ttia public sactor indus-
triesIcompaniesto raise additional resources 
by issue of bonds during 1991 and 1 ~ so 
far; 

.(b) .ilao, tha names of thasa industriasl 
compania8; and -

MinisterofCOMMERCEbaple •• llf1Ostata: (c) the rat. of Intarestldlvidencl to be 

(a) the target fixed for 1990-91 for the 
. export of coconut; 

(b) whether export waS done in accor-
dance with tha fixad target; 

(c) whether the target fixed for 1991-92 

paid in each case? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) Yas, Sir. 

(b) and (c). A Stalament is enctosad. 


